IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No,43/90 2 Date of erder: 23,9,1993
BETWEEN 3
1. K.Sukherdar Reddy
2. K.R., %, Yesudas o . .
- 3. Sarda¥ Jogimder Simgh : '
4. G.Krishman Rae .. Applicants,
END

l. Unien ef Imdia, represemted by
its Seceetary ts Govermment ef
India, Department ef Persennel ./
and Trainimg, Geverament of
India, New Delhi.

2. Umien Public Service Cemmissien,

represented by its Secretary, : .
New Delhi, cL L *
3. Gevernmert ef Amdhra Pradesh, . L«

represented . by its Cnief Secretary, |
te Geverrmment, Gemeral Administratbn
Department {(Spl,A), Secretariat, Hyderabad,
Ardhra Pradesh,

.. Respesndents,

Ceunsel fer the Applicamt .. ME.G,V,L.N,Murthy

Counsel fer the Respondents . Mr N- R DevraJ
Mr,D.Panduranga Reddy for
Resposndent Ne,3
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CORAM 3

HON'BLE SHRI A.B.GORTHI : MEMBER (ADMN,)

HON'BLE SHRI T.CHANDRASEKHARA REDDY : MEMBER (JUDL, )
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Copy to:- .-

13 Secrefary to Government of India, Department of
Personnel and Training, Union of India, Government

of India, New Delhi,

2F Secretary, Unmion Public SBrULCB Commission,
Kip¥Nsarked New Delhi.

3. Chief Secretary,to Government, General Administration
Degartment (Spl.A), Goverament of Andhra Pradesh,
Secretariat, Hyderabad, A.P,

copy to Sri. G.V.L.N. Murthy, advocate, 2-1-566/B1,

Nallakunta, Hyderabad—d4.

. 45 One
5.5 One
6. " One
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copy "to Sri. N.R. DevaraJ, Sr. CGSC, CAT, Hyd.

copy to Sri, D Panduranga Reddy, Spl. Counsel for
State of A.p. b

copy to Library, CAT, Hyd.

spare copy.
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Order of the Divisienr Bemch delivered by

L 2 L

Hem'ble Shii A.B.Gerthi, Member (Admm.).

In this applicatiem the relief seught fer

by the applicamts hereim is fer a directien te the

) resPondepts to'convene a selectiem cemmittea feor

censiderimg the cases bf'thé applicamts fer jimclusien

: im the’ select list of I A S. efficers fer the year

1580=-91, The appllcants whe belerg te the A,P, State
€ .
Civil Servlce hahlsince been cdh51dered by a selection

kY

committee for the purpose ef appolntment te I A S. In

‘view of thzs the learmed counsel fer the applicants

states that he deecs met wish te press this 0,A, Ia

- view ef the submissien ef the I'earned coumse]l fer

the applicamt;the O.A. is dispesedef as havimg been

with~drawa, There shall be me erder as te cests,

(T. CHANDRASEMARAREDD;) (a.8 .'GORRE)

Member (Judl, ) _ ~ Member (Admm, )

Bated : 23rd September, 1993

(Dictated im Open Caurt)
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Op- H3 /40
TYPED BY COMPARED BY
CHECKED BY APPROVED BY

AN THE CENTRAL- ADMINT STRATIVE TRIBUNAL
HYLERABAD BENCH AT HYDERABAD

f

THE HON'ELE MR.JUSTICE V.NEELADRI RAO
VICE CHAIRMAN

AND
THE HON'BLE MR.A,B.GORTHI :MEMBER(A)
AND -

THE HON'BLE MR.T.CHANDRASEKHAR REDDY
MEMBER( JUIL )

: AN
THE How BLE MR,P g.TIRUVEN_GADAMzM(H)

‘Dateds 23/ ?/ -1993 .

BRBER/ TULGMENT ;.
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O.&.No, '
) - - | DiAgNes—— WP —)~
Adiitted and Interim dlrectlons
luS ed
Allowed.

\Md of with directions
Dimj sseq.
Dismissed as withdrawn
Desmilssed for default,

Re jected/Ordered,
G order as to @os\
\’ N






